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SHRI SANGH PRIYA GAUTAM: 

Mr. Nilotpal Basu, you have not sought 

permission. If you are allowed to speak, 

then I will also speak. ...(Interruptions)... 
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SHRI VAYALAR RAVI (Kerala): 

Sir, I also want to associate myself with 

this Special Mention. I want to say that 

untouchability was not the criterion for 

reservation. It is a wrong impression 

because untouchability is a crime in India 

today. So, it cannot be a criterion for 

reservation. Normally, Sir, these are the 

reservations meant for those Indians who 

are socially and economically backward 

and if they change their religion, they do 

not cease to be Indians. They continue to 

be Indians. So, it cannot be a bar. So, I 

fully endorse the views of my hon. friend. 

Acute Shortage of Power in Karnataka 

SHRI K. RAHMAN KHAN 

(Karnataka): Mr. Vice-Chairman, Sir, I 

would like to bring to the notice of the 

hon. House the problem of acute 

shortage of power in Karnataka. The 

power crisis in Kemataka is so acute that 
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if timely action is not taken by the 

Centre, Bangalore will become another 

Calcutta of 1970 and the industies will 

start going away from Karnataka. 

Karnataka has never faced such a crisis in 

the past. The Karnataka Government has 

almost given up the idea of taking any 

action. It has no will power to solve the 

problem. The joke in Karnataka is: 

"When will the power be there?" The 

cities and towns are almost in darkness. 

The industrialists are crying and the 

State/Government is just watching. The 

small-scale industries are almost closing 

down and have no capacity to go in for 

captive power. People are at a loss to 

understand why all of a sudden this crisis 

has arisen. On earlier occasions also, 

there used to be a failure of monsoon, 

but such a situation has never arisen in 

Karnataka. Last year, during the same 

season, there was no power cut or no 

power shortage. The Government of 

India cannot be a silent spectator to the 

situation. The Central Government 

should come to the rescue of the people 

of Karnataka by allotting additional 

power from the Central Grid to meet the 

crisis and save Karnataka. Bangalore has 

been considered as a Silicon Valley of 

Asia and poised to become the world 

capital in electronics. The State 

Government does not seem to be keen to 

face the situation. I appeal to the 

Government of India to take urgent steps 

to provide 500 mega watts of additinal 

power to Karnataka immediately. I also 

urge upon the Government of India to 

clear all the pending power projects in 

Karnataka and expedite the work. Thank 

you. 

THE VICE-CHAIRMAN (SHRI 

SATISH AGARWAL): Shri B.K. 

Hariprasad. Do you want to associate 

yourself with it? 

SHRI B.K. HARIPRASAD 

(Karnataka): Yes, Sir, I am also 

associating myself with this. 

THE VICE-CHAIRMAN (SHRI 

SATISH AGARWAL): Your association 

is on record. 

Unprecedented Power Crisis in Madhya 

Pradesh 
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